2443 Re: discussion on PHALGUNA 15, 1884 (SAKA) Paper laid on the

Kerosene

The Minister of Education (Dr. K.
L. Shrimali): (a) No, Sir,

(b) and (d). The levy of such fees
has been banned.

(c) No, Sir.

IA.S., LP.S, and LF.S. Officers from
Andhra Pradesh

555. Shri E. Madhusudan Rao: Will
the Minister of Home Affairs be
pleased to state the number of LAS,
1P.S, and LF.S, Officers who have
been recruited by direct appointment
and also by promotion from Andhra
Pradesh ever since its formation?

The Minister of State in the Minis-
try of Home Affairg (Shri Hajarnavis):
The requisite information with re-
gard to the I A.S. and the LP.S. ig as
indicateq below:

No. of officers appoined

Service By Direct Recruit By
ment through annual Promotion
competitive exami-
nation.

L.A.S. 26 32

LP.S. 23 24

The Home Ministry does not have
the relevent information about the
Indian Foreign Service, to which
appointments are made by, and which
is under the administrative control
of, the Ministry of External Affairs.

12.01 hrs.
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PAPER LAID ON THE TABLE

DeLit TERMINAL Tax (SECOND AMEND=
MENT) RULES

The Minister of State in the Ministry
of Home Affairg (Shri Hajarnavis): I
beg to lay on the Table a copy of Noti-
fication No, 16:38/60-Delhi II, published
in Delhi Gazette dated the 6th Decem-
ber, 1962 containing the Delhi Termi-



